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D. G. on Ade. (Pondi-
D.S.G. for Grants

1979 1979-80—Gen. Dix, 360
cherry) 1979 and
(Pondicherry) 1979-80

2 3

11 Tieasury and Accounts Adminstration 86,no00

12—Police R . . . 1,112,000

16 —Retirement Benefits , . 388,000 -

17=Tublic Works | . 275,00.000 3,819,000

13—Laducation , " . . ' . " . . 2184000 ‘e

1p=—Medical N N . . N 6,2 3.000

20=Infir mation and Publicuty 1,2 1000

21—Labow and F.lllpl'l\ nent . N . . 1. 1[|.(|ﬂn .

22—S0rial Welfare , . . 6.07,000 75,000

29—(lo-pperation . 39,544,000

24~—Miscellaneous Geneial Ftrm-mhc ‘wr\um 15,000 -

2r—Aguculture . . 2 43,000 5,006,000

2fiwAnimal Hushandry . . . e 11,27,000

27—=Fushenes | - . ’ . . . 127000 )

28 —~Community Dev clap'ntm . . . 1nubaooo 1,35/000

2n—Industries, . . i . 52,000 10,37,000

qo—Food and Nutrition PRI 27,00 0

g1—FElectricity . . . . . - . . 2521000 NN 35000

q2—Porl and Pilotage . - . . 8,000

33=Loans to Government Servants, . : . 75.49,000
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PONDICHERRY  APPROPRIATION ", 19

(VOTE ON ACCOUNT) BILL* 1979.
THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
SATISH AGARWAL]): I beg io move
for leave g introduce a Bil]l to pro-
vide for the withdrawal of certain
sums from and out of the Consolidat-
ed Fund of the Union lerrittory of
Pondicherry for the services of a part
of the financial year 1979-80.
MR. CHAIRMAN: The question is:
“That leave be granted to iniro-
duce a Bill to provide for the with-
drawal of certain sumg from and
out of the Consolidated Fund of the
Union territory of Pondicherry for
the services of a pari of the financial
year 1079-80."
The motion was adopted.

SHRI SATISH AGARWAL: T intro-
ducet the Bill.

THE MINISTER OF STAE IN THE
MINISTRY OF FINANCE (SHRI
SATISH AGARWAL): T beg to move
for leave 1o introduce a Bil] to autho-
rise payment anq appropriation of
certain further sums from and out of
the Consolidated Fund of the Union
territory of Pondicherry for the
services of the financial year 1978-79.

MR, CHAIRMAN. The question is:

“That leave be granted to intro-
duce a Bill o authorise payment
and appropriation of certain further
sums from and out of tnu Tonsoll
dated Fund of the Union territory
of Pondicherry for the services of
the financial year 1978-79"

The motion was adopted.

SHRI SATISH AGARWAL: T intro-
duce the Bill.

———

*Published in Gazette of India Exfrnordinary Part IT Section 2, dated

23-3.-79.

1Introduced with the recommenda tion of the President.



